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Hosplitals where Maternity Facilities are
Availgble for CGHS Beneficiarles

8199. DR. A . U. AZMI: Will the
Miaister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(8) (he names of hospitals and other
family health centres in the Capital where
CGHS beneficiaries can avail of the mater-
nity facilities;

(b) whether it is a fact that the func-
tioning of the several maternity hospitals is
inadequate and there is shortage of medici-
nes; and

(c) if so, what action Government
propose to take to meet the shortage of

medicines and improve the_functioning of
these hospitals ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN M.
JOSHI) : (a) The Information is given in
the attached statement.

(b) and (¢) No inadequacies have been
poticed in the functioning of maternity
hospitais providing facilities to the CGHS
beneficiaries, Common medicines are avai-
lable in the hospitals. In case of non-
availability of any medicine in the hospitals,
the beneficiary is allowed to purchase it
from Super Bazar/open market and the cost
of such medicine is re-imbursed to the bene-
ficiary.

Statement

Name of the Hospitals and other Family
Health Centres in the Capital where CGHS
Beneficiaries can avail of the Maternity
Facllities.

Hoaspitals

1. Dr. Ram Manohar Lohia
Hospital.
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2.  Safdarjung Hospital.

3. Smt. Sucheta Kripalani
Hospital,

4. CGHS Maternity and Gynae
Hospital, R.K. Puram.

5. CGHS Maternity Centre,
Srinivaspuri.

6. CGHS Maternity Centre,
Kalkaji.

7. All Centres under New Delhi
Municipal Committee (only
for maternity cases)

8.  All Centres under Municipal
Corporation of Delhi (only
for maternity cases)

Private Hospitals

For Maternity cases only.

1. Dr. B.L. Kapoor Memorial Hospital,
Pusa Road.

2.  St. Stephen’s Hospital, Tees Hazari.

3. Kasturba Hospital Near Jama Masjid,

4. Girdhari Lal Maternity Hospital,
Opposite Kamla Market, Ajmeri Gate,

Reservation from Dungarpur to Udaipur in
Chetak Express

8200. SHRI BHEEKHABHAI : Will
the Minister of RAILWAYS be pleased to
state :

(@ whether it is a fact that no reser-
vation has been available from Dungarpur
to Udaigur in Chetak Express running bet-
ween Udaipur and Delhi;
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(b) whether it is also a fact no advance
application for reservation is cntertained by
railway station master Dungarpur (Rajasthan)
for any of trains passing through it for
Udaipur, Bhilwara, Juipur and Delhi; and

(c) whether one first class bogie/coach
is proposed to be attached to morning/even-
ing trains for convenience of public;officials
to facilitate their visit to the State and or
national Capital ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN
CHOUDHURY): (a) 86 Dn Ahmedabad-
Chittorgarh-Marwar fast Passenger leaving
Dungarpur at 12.56 hrs. and reaching
Udaipur at 17 05 hrs. connects 16 Dn Chetak
Express at Udaipur. This passengsr train
is a day time train and as such there is no
need to provide reservation quotas at
Dungarpur by this train. As regards
reservation quota by 16 Dn Chetak Express
for Dungarpur, a quota of 2 berths in II
class has been allotted to this station by this
train with effect from 1.4 1984 as an experi-
mental measure for a period of six months.

(b) As per existing rules, applications
for advance reservation are entertained at
Dungarpur if received atleast 72 hours before
the scheduled departure of the train.

(c) First Class coaches are being with-
drawn from branch linc passenger trains as
a policy of Railway Administration.

Hosting of Lunch by Chairman Commissjon
for Scientific and Technical Terminology

8201. SHRI P.K. KODIYAN: Wil
the Minister of EDUCATION AND CUL-
TURE be pleased 1o state :

(a) whether the Chairman Commission ,

for Scientific and Technical Terminology
hosted a lunch for delegates for the first
International Conference on Literature in
Translation which concluded jn New Delhi
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recently and invited delegates from South
Africa also;

(b) if so, is it the Govcrnment’s policy
to associate itself with functions involving
representatives from the racist Government
of South Africa; and

(c) if not, action propose to be taken
in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) The Chair-
man of th= Commission for Scieatific and
Technical Terminology hosted a lunch for
delegates for the first International Confe-
rence on Literature in Translation which
concluded in New Delhi recently but no
delegates from South Africa were invited.

(b) and (c) Does not arise,
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